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CENTRAL ADMINISTRATIVC TRIBUNAL
NUNBAI BENCH ) o

ORIGIANAL APPLICATION NO.726/98

Shei SJB.Hiremath S . «oApplicant.
- V/s o ’

Administrator of U.T.ofDaman and Diwe. : 7...Rasp6ndant.

CORAN : HON'BLE WEMBER A)SHRI D.5.BAUEIA
HON'BLE MEMBER(3) SHRI Aufis S1VADAS.
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Y applicant wants td withdraw the O.A. The.prayer is alloued
The O.As. stands disposed of as withdrawn, The interim stay
"~ order granted on 16.10,98 accordingly stahds vacated. No order

as to costs.. .
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" Central Admn Tribunal,

. ~ Bombay Bench. ,
§\ ' cm/mvm/:sum./u A.726/98/$”€al ,é - Dated ; 27.8.59

Copy to : 1. Shri 5.G.Hiramath, .
C/o Shri I.J.Naik,Counsel For Applicant.

2, Administrator of U.T.of Daman & Diu, througn
qu' Shri Va.9.Masurkar,Counsel for Respd. - 1&2.
: 2\ Shei V.DsVadavkar,Counsel for Respd. = 3.
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